313 Written Answers AGRAHAYANA 16, 1905 (SAKA)  Written Answers 314

qAT.AE, UL 9T fAqaq & @ &
ad g T T B A g
a0 ¥ G A qIED WA gfes
! qEIgar T ER | '

wTedtg YA wfafigs & saw
¥ s T T A wig A & fAg
AL C R
;miﬁ,m 2, g T I
t;g'qrqwuﬁ % fg d qenadl §
Tial #1 WA FTA Q| T AA
¥ <h o g swar A A AT
gewzr @A & fag W€ qETAAT
agt fear waT

qifwear@ awmfrel grov @
qIT ®TE M@ A 9PN

2501. ot fag fag . 91 NE
qeWY g7 AT A g wTA f

(%) aifexam & fgasa7, 1983
#§ gu aafes fagg & guq feaa
qifseart arafeel @ UIEAE, T9-
ox rqr g AT FwlyT Aar A
witd 7 3w fear

(@) 538 7 fear  wifeered
qrifre 9¥ nU Aqr IAF HEMF,
ifae 37 qeAdl O gsar Fraay 4,
W

(1) AT a4 39% fasg ®ar
wraargy € ?

og sraeg ¥ eea ww (S
froe twm wreex): () ¥ ()
A gET Y o T g ST AT
qzq 9T T § ;A

Funds Available for Welfare of Harj-
jans and Girijans

2502. SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister

of HOME AFFAIRS be picased
state :

to
(a) the fuads made available as p;r
the Union Budget for the welfare of

Harijans, Girijans, within the last three
years ; and

(b) details of the asscssment of the

work done in this field, according to
Government ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 NIHAR RANJAN LASKAR):
(2) During the last three years the
following funds from the Union Budget
have been made avai'abie for the
welfare of Harijans, Girij:'ms. cic

(Rs. in lakhs)
1980-81 1981-82 1982-83
67,606.73 . 82,066.51 84.686.6_6

(b) These funds have been  provided
for v.rious welfare schemes for
Scheduled Castcs and Scheduled
Tribes, being implemented by the
S.ates  Governments Union  Terri-
tory  Administrations. The State
Governments undertake periodic
review of implementation of these
schemes. The Planning Commission
also reviews the progress of implemen-
1ation of these schemes at the time of
discussion of Annual Plans. The officers
of this Ministry as well as State Plan
Adviscrs of the Planning Commission
undertake tours to the States/Union
Territoriee  and review arrangements
made for the implementation and moni-
toring of these weifare schemes. Com-
mission for Scheduled Castes & S:hedul-
ed Tribes also undertake rescarch and
cvaluaiion studies from time to time.

Mad Racc in the Lottery Market
2503. SHR1 MADHAVRAO SCIN-
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DIA : Will the Minister of HOME
AFFAIRS be pleased to state *

(a) whether Government’s attention
has been drawn to the ‘Mad race in the
lottery market’ included in by the
various State Governments and public
institutions, offering multi-millioa bum-
per prizes ;

(b) if so, the steps taken by Govern-
ment in this regard ;

(c) whether Government propose
to enforce a comprehensive regulation
on the massive movemeat of moncy by
these prizes ; aad

(d) if so, the steps taken so far to
make a study on impact of this massive
movement of moancy on the economy
of the country and with what result so
far ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) to (c) Tne Central Government is
aware of the competitioa between various
State lotteries and the trend towards
increasing the prize monéy on lotteries.
The State Governmeats, Union Terri-
tory Administrations and any other
public institution authorised to organise
lotteries .are at liberty to fix prize
amounts in their discretion. There is
presently no proposal under the consi-

deration of the Governmeat to fix any

“

ceilings on prizes for the lotteries.

(d) Questign docs not arise.

Anti-Insurgency Operations in
Manipar

2504. SHRI B. V. DESAL: Wil
the Minister of HOME AFFAIRS be
pleased to state : ,

(a) whether it is a fact that the
army has beean given full powers to con-
duct anti-insurgency operations in
Manipur, India’s North-Eastern State
bordering Burma ;

(b) if so, whether the army .security
forces in the State were keeping a
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shu;: look-out for the return “of about
90 members of the oantlawed Peoples
Liberation Army from Burma ;

(c) if so, whether it is also a fact
that there are among them un estimated
160 PLA extremists in the State ;

(d) whether the return of these
extremists from Burma has created a
great uneasy situation ; and

(e) to what exteat the army has
cleared the air and how long army will
stay there ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) The Army is operating in Manipur
within the purview of the Armed forces
(Special Powers) Act, 1958,

(b) and (c) There are reports about
soms PLA cxtrcmists being trained by
insurgent groups across the border,
Strict vigil is being maintained on the
border to preveat any ingress or exgress.

(d) and (¢) The Security forces
operations have succecded 1n making a
sigoificant dent in the mischicf potcntial
of the extremists. Since 1st January,
1983, 91 insurgents have been arrested
and 13 have surreadcred in Manipur,
Sizeable number of arms and ammuai-
tion have also been recovered - by sccu-
rity forces and State Police during this
period. There is a marked improve-
ment in tho law and order sitaation in
the State. These operations of tho
Security Forces will contiaue till the
situation warrants.

Future Jodustrial Growth

2505. SHRI H. N. BAHUGUNA :
Will the Minister of PLANNING
be pleased to state :

(a) whether it is a fact that indus-
trial growth in future will be shaped by
public sector investnicnts and invest-
ment priorities, through financial nsti-
tutions ; (Yojana dated 16-30 Septem-
ber, 1983) ; and

(b) if so, full details of Government
strategy as worked out by lbe Plnnmng
Commission ?





